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THE   APPROPRIATION   BILL,   1973 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI-MATI 
SUSHILA ROHATGI): Mr. Deputy 
Chairman, Sir, with your permission, I move: 

"That" the Bill to authorise payment and 
appropriation of certain further sums from 
and out of the Consolidated Fund of India 
for the services of the financial year 1972-
73, as passed by the Lok Sabha, be taken 
into consideration." 

Sir, this Bill arises out of the Sup-
plementary Demands for Grants of Rs. 643.46 
crores voted by the Lok Sabha on the 20th 
March 1973 and expenditure of Rs. 659.48 
crores 'Charged' on the Consolidated Fund of 
India as detailed in the Supplementary 
Demands statement laid before the House on 
6th March, 1973. 

[THE VICE-CHAIRMAN (SHRIMATI PURABI 
MUKHOPADHYAY) IN THE CHAIR] 

As full explanations hav.e already been given 
in that Statement, 1 would confine myself to a 
few introductory remarks on some of the 
important items for which provisions have 
been sought for in the present batch of the 
Sup-piemen i.' ry   D jmands. 

The amounts included in this batch 
represent the unavoidable minimum 
additional requirements which have arisen 
after the presentation of the Supplementary 
Demands for Grants in November, 1972. Of 
the present additional requirements of Rs. 
1302.94 crores, Rs, 551.46 crores are on 
Revenue Account; Rs. 145.05 crores on 
Capital Account; and Rs. 606.43 crores for 
disbursement of loans and advances. 

Out of the total supplementary estimates of 
Rs. 1302.94 crores, Rs. 695.88 crores are for 
assistance to State Governments— Rs. 105 
crores are for additional grants-in-aid and Rs. 
590.88 crores for further loan assistance. The 
additional grants-in-aid are towards relief for 
distress caused by natural calamities—Rs. 60 
crores;    State Plan 

Schemes—Rs. 11.66 crores; family planning 
programme Rs. 11.45 crores; relief and other 
masur.es in the areas affected by Indo-Pak 
conflict Rs. 10.19 crores agricultural 
production—Rs. 9.90 crores and minor 
irrigation Rs. 1.80 crores. 

The additional requirements under Loans t° 
State Governments are for providing special 
assistance for clearance of State's overdrafts 
of Rs. 421.13 crores at the beginning of the 
year as part of the new procedure to prevent 
overdrafts being treated as a budgetary 
resource, Rs. 104 crores for financing certain 
specified projects and covering excess 
expenditure incurred in the past on items like 
famine relief, etc. 

Rs. 40.61 crores to accelerate the 
completion of certain State Plan Schemes 
especially irrigation and power projects in 
view of acute drought conditions and power 
shortage; and Rs. 25 crores as assistance 
towards natural calamities following 
unexpected drought and floods in almost all 
the States and Cyclones in Orissa and Tamil 
Nadu necessitating relief -measures on a scale 
much larger than anticipated. 

Of the additional requirements under 
Revenue Rs. 188.48 crores are for Defence 
Services, comprising Rs. 153.65 crores for 
Army, Rs, 4.12 crores for Navy, Rs. 27.71 
crores for Air Force and Rs. 3 crores for 
Defence Services—Non-effective, mainly for 
increased requirements of ordnance and other 
stores for the three Services; recruitment of 
additional manpower in ordnance factories, 
increase in the strength of Army, retention of 
reservists in colour service, grant of additional 
interim relief and increased provision for 
payments as a result of casualties in the Indo-
Pak. conflict. 

Rs. 80 crores for additional cash grants to 
the Government of Bangla Desh in Lieu of 
reduction in the loan assistance following the 
decision to provide a major portion of the 
assistance in the form of grants. 
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Rs. 38.63 crores for 'Interest on Debt and 
other Obligations' mainly under 'Discount 
on Treasury Bills' following larger issues of 
Treasury Bills and earlier in the year than 
anticipated. 

Rs. 28.64 crores for increased payments 
to the States of their share of Union Excise 
Duties on account of increases resulting 
from the effect of title Finance Act, 1972. 

Rs. 16.21 crores for payment of in-
creased subsidy to the Food Corporation of 
India on foodgrain transactions; 

Rs. 14.38 crores for Public Works mainly 
for purcha~9 of materials by the Central 
Public Works Department; 

Rs. 12.09 crores for increased transfer to 
the Posts and Telegraphs Capital Reserve 
Fund following larger revenue receipts; 

Rs. 10.51 crores for additional ex-
penditure in Arunachal Pradesh, Andaman 
and Nicobar Islands, Chandigarh and Delhi 
Union Territories; 

Rs. 10.23 crores for increased ex-
penditure on Central Reserve Police, Border 
Security Force, Indo-Tibetan Border Police 
and Central Industrial Security Force; 

Rs. 7.80 crores for subsidy to Mining and 
Allied Machinery Corporation and Bokaro 
Steel Ltd. towards relief  in interest  on 
loans; 

Rs. 5.02 crores for subsidy to National 
Coal Development Corporation towards 
losses on Giridih Colleries and Rs. 2.45 
crores for larger payment of net proceeds 0I 
excise duty on coal and coke to the Coal 
Board; and 

Rs.  6.83  crores for additional    ex-
penditure on foreign trade mainly for .transfer  
to the    Marketing Development Fund  and  
grants-in-aid to Ex-   ) port Development 
Organisation, etc.      1 

The increase of Rs. 14505 crores under 
Capital is mainly on account of Rs, 66.73 
crores for purpose of fertilizers due to (i) 
procurement 0I in* digenous Ammonium 
Sulphate; (ii) increase of fertiliser prices in 
the international market; (iii) enhancement of 
the countervailing duty from 10 per cent to 15 
per cent; and (iv) the additional charge on 
account of regulatory duty of 2 percent. The 
additional requirements on this account would 
be more than off set by the increased sale of 
fertilisers amounting to Rs.  75.96 crores; 

Rs. 29.97 crores for investment in equity 
capital of Neyveli Lignite Corporation and 
National Coal Development Corporation, by 
conversion of loans of equal amounts; and Rs. 
7 crores for expenditure on the Non-Coking 
Coal mines whose management was taken 
over on 31st January, 1973, pending  their  
nationalisation; 

Rs. 15.09 crores for equity investment in 
Fertilizer Corporation of India in view of 
increased tempo of work on its fertilizer 
projects under implementation; and Rs. 6.91 
crores in Fertilizers and Chemicals, 
Travancore Ltd., by conversion of loans into 
equity; 

Rs. 7.49 crores for additional expenditure 
on construction on National Highways 
following increased tempo of work with a 
view to achieve targets of the Fourth Five 
Year Plan; and 

Rs. 5.92 crores for increased Defence 
Capital Outlay mainly on account of more 
expenditure on ships and on acquisition of 
land for the Army and Air Force. 

The net cash outgo arising from the present 
batch of the supplementary estimates will be 
Rs. 1073.96 crores only, as Rs. 228.98 crores 
would be set off on account of additional re-
ceipts, recoveries, etc. The three batches of 
the supplementary demands presenter during 
the current year, taken together, would 
involve a net cash outgo of Rs.  1407.18 
crores. The 
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total gross figure of Rs. 1,661.70 crores for 
the three batches, however, does not take into 
account the savings under other Grants/ 
Appropriation, the detailed picture in regard 
to which is available in the Revised 
Estimates, 1972-73 presented alongwith the 
Budget for 1973-74. 

The question was proposed. 
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I SHRI BHUPESH GUPTA (West Bengal): On 

a point of order. Was he a ticket collector at 
the station? Did he find out... 

SHRI BANARSI DAS: No, no, I am not a 
ticket collector but Mr. Bhupesh Gupta is a 
ticket agent. How -much was... 

SHRI BHUPESH GUPTA: I thought you 
were an ex-Minister and never a ticket 
collector. How do you know how many came 
with ticket and how many without? 

      SHRI  BANARSI. DAS;     He  seems J   to 
have taken over the chairmanship 

of the Railway Board.   Therefore, you 
please -----  

SHRI BHUPESH GUPTA: 1 may 
say-----  

SHRI BANARSI DAS: The incident has 
been referred to... 

SHRI BHUPESH GUPTA: Whatever is 
written in the press... 

SHRI BANARSI DAS: Will you 
ask the Minister who may be support 
ing Mr. Bhupesh Gupta.... (Interrup 
tions) ------ Let Mr. Om Mehta make a 
statement on th,e floor of the House. We will 
be. very glad if this incident which is reported 
in the press is contradicted and 1 hope you 
will ask the railway authorities... 

SHRI BHUPESH GUPTA: 1 am very glad 
that people are coming from all over the 
country, and that is his irritation.   More will 
come. 

SHRI BANARSI DAS: Your colleagues 
have been coming to Delhi without tickets 
and taking  law into their own hands. 

SHRI BHUPESH GUPTA: He is not 
interested in their coming here. 

SHRI  BANARSI  DAS:    Is it    not a 
subsidy which you are seeking from the 
Government? 
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SHRI BHUPESH GUPTA: No subsidy; I 
tell you, no subsidy. He says he is not a ticket 
collector. Otherwise it would be an office of 
profit; we will locse-  a   Member. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY): Now, Mr. 
Gupta... 
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SHRI SASANKASEKHAR SANYAL 

<West Bengal): Madam, you know there i3 a 
saying in Sanskrit and in Bengali: Three 
ladies are dangerous. 
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SHRI SASANKASEKHAR SANYAL; 
Mada-m Vice-Chairman, only the other day 
when our country was involved in a great 
crisis in confrontation with Pakistan over the 
Bangla Desh issue all sections of the people 
rallied behind the Prime Minister; virtually, 
their support to her became a unanimous voice 
and the difference was how more quickly the 
Government could have done things about 
Bangla Desh and ultimately, the decision 
stood vindicated. We reached a stature about 
which we are all proud. Yet now again, when 
we are overcast with similar clouds as my 
friend, Mr. Mathur, hinted at, we are very 
much frightened by the alarmist note which 
has been rung by the Prime Minister at Patiala 
and Muzzfarnagar she says, everybody is in a 
conspiracy, all opposition parties, and they are 
being inspired by the foreign countries. 
Madam, it is necessary to know here and now 
which are the countries which are really going 
to disturb the image of this country and who 
are the parties through whom they are 
operating. It is very unfortunate that the Prime 
Minister did not make any such statement on 
the floor of the House. That might be a 
subject-matter of discussion, we might    have 
exchanged    views, ex- 

changed our ideas. After all, if we have any 
quarrel, it is only to have a better deal for our 
people. But certainly no party, no section 
which has come on the franchise of the 
people can be a fifth columnist of foreign 
agents. And we have proved that. Therefore, 
it is necessary and desirable that the 
Government should make its position clear. 

Madam, it has been §aid that there is a lot 
of conspiracy and she has said that the 
opposition parties are tarnishing her image so 
that they would be able to defeat the 
Congress. The question of victory or defeat is 
like the crest and hollow of the waves. If 
democracy has to be real, one party will come 
to power today, another party will come to 
power tomorrow and so on and so forth. And 
why should she take it as tarnishing her 
image? We have been criticising the 
Government; that is not for tarnishing her 
image or anything, that is for pinpointing the 
grievances of the people. 

SHRI BIPINPAL DAS (Assam): There has 
been too much of character assassination.    
That has been said. 

SHRI SASANKASEKHAR SAN-YAL:  I 
am coming to it. 

SHRI BIPINPAL DAS: You are entitled 
to criticise, but character assassination is not 
proper. 

SHRI SASANKASEKHAR SAN-YAL: I 
am very glad, I shall be one with him. But I 
shall show the other side of the coin as to how 
the image of the country is; when a foreigner 
comes and sees that in your Calcutta and my 
Calcutta people with their families sleep on 
the footpath. Is the prestige of the 
Government of India going high when he 
finds that food unfit for human consumption, 
even -mfit for cattle feed is supplied to us by 
the U.S.A.? If we criticise these things, is it 
tarnishing the image of the country or trying 
to improve it? 

My friend, Mr, Bipinpal Das says that  
character     assassination is  bad. 
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Certainly, it is very bad. But then if we 
criticise the policy of the Government and in 
that criticism there are some sharp bites from 
the Opposition you have to take that in a 
sportsman way. On the other hand, I might put 
it that the Prime Minister said that the 
Opposition is misusing the freedom of 
expression. But if any criticism is interpreted 
as misuse, then is it not assassination of the 
democracy? When you say that Opposition 
parties are operating as agents of foreigners, is 
it not assassination of character? When you 
locate that the danger from outside is also 
accelerated by danger from inside, when you 
suspect and distrust and denigrate Opposition 
not naming all but by naming some and 
insinuating others that they are dangers to the 
country, are you not assassinating a big part 
of the nation, and according to the rules of 
rhetorics sometimes the part includes the 
whole? Therefore, while assassinating the 
character of the Opposition you are 
assassinating the character of the whole 
nation.    Is it fair? 

SHRI BIPINPAL DAS:    It is logic. 
SHRI SASANKASEKHAR SAN-YAL: If 

we sit down together and discuss, Sir, 
sometimes in our criticism of the 
Government we are likely to offer bitter 
criticism. To that, of course, I plead guilty. 

SHRI BHUPESH GUPTA; If you call her 
"Sir", it would be the greatest  character 
assassination. 

SHRI SASANKASEKHAR SAN- 
YAL: If I call a lady a lad, that is 
"Gaurave Pullingam". My friend is 
a ^5f^ fcrT*l therefore, he is a 
eunuch  and he will    not understand the 
sanctity of this matter. 

SHRI BHUPESH GUPTA: My friend, the 
word "Lingam" is understood very well. 

SHRI SASANKASEKHAR SAN-YAL: 
You will understand it because you are a 
linguist. Therefore, Madam, we ought to sit 
down together. I was telling you that 
sometimes there is some sharpness in my 
bites because, 

after all, there is something like vehemence 
and sometimes as an aged Parliamentarian 
ceases to lose vehemence of the younger age 
the biting becomes sharp. You have to tolerate 
that. If democracy is a government by 
discussion, then the greater part of the deal of 
the discussion should be made available to the 
Opposition. 

Then it is stated that there is a cry of division. 
Who is crying this division and what is the 
criticism? Are the ruling party Members not 
criticising the Government? Even the 
Ministers are criticising their own government. 
Even the Congress people are criticising their 
government. That criticism is affectionate. But 
when the criticism comes from the Opposition 
on some point, on poverty, on unemployment, 
on unfulfilled promises, it becomes the misuse 
of democracy. If we do not criticise then what 
are we here for? Mr. Siddhar-tha Shankar Ray, 
the Chief Minister of West Bengal, says that 
there is another conspiracy going on, one in-
ternational conspiracy. America was against us 
in the Bangla desh matter. Now when we are 
having courtship with America, or we have 
some deal with the Soviet Russia, and are 
trying to have better relations with China who 
are the countries who are against us? That we 
must know. Therefore, if the international 
conspiracy is there, the Opposition should 
have nothing to do with ft. Now it is said there 
is conspiracy from the capitalists and the 
industrialists. The Chief Minister of West 
Bengal says that. The Government ought to be 
in a position to corner these industrialists and 
capitalists. We have been asking exactly for 
that. Why take your own cap of failure from 
your head and put it upon the head of Opposi-
tion? I am an old-timer and I want to 
understand democracy in this way. If the 
Government does something bad we say it is 
very bad. If the Government does something 
good we say that it ought to have done better. 
If the Government dees 5 P.M. better, we must 
say that it ought to have been better in 
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an appropriate time. That is democracy. So 
now, having flaunted and vaunted the garibi 
hatao slogan and having failed in that, the 
Prime Minister has taken a new slogan—
Opposition hatao.   And that is 
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SHRI BHUPESH GUPTA: Madam Vice-

Chairman, today is the independence day of 
Bangla Desh, and naturally our warmest 
felicitations and greetings go to the victorious 
people of Bangla Desh for the magnificent 
success they won in their liberation struggle 
and they are striving to reveal that country as 
an independent, sovereign, republic 
committed to friendship with our own country 
and to the cause of world peace and national 
liberation. We wish well of the people of 
Bangla Desh and nothing is so dear to our 
heart in that context as the continued 
prosperity and progress of the people who 
have suffered so much in the past and who 
now out of the debris of destruction and ruin 
are trying to make, to reveal, a new society. It 
is not for us to render any advice from here. It 
is for them to settle as to how they will handle 
their internal affairs and make their country 
prosperous. But as friends. Madam, when we 
read in the newspapers that tested, democratic, 
leftist fighters are being killed and beheaded, 
our minds are filled with anxiety and 
apprehension. In today's newspapers we have 
read about Roop Narain Ray. He was a 
veteran freedom fighter who won elections 
even before the British quit India. At that time 
he was a member of our united party, united 
Bengal. He won the election, and perhaps you 
may remember that he was one of the few 
communists who came to the Bengal State 
Legislative Assembly. We had only three 
members at that time. After the partition, 
Roop Narain Ray went naturally to his place, 
Dinaj-pur, where he fought the Pakistani re-
gime and suffered imprisonment and 
persecution year after year and even 

in   the   liberation  struggle  he  played an 
important    part.    And today    we read in the 
newspapers that some assailants entered his 
house, called him out of his bed at the    dead 
of night and beheaded him.      This is not the 
only incident. He belonged to the National 
Awami Party led by Muzaffar Ahmed.    Other 
political workers and leaders, out-standing 
leaders in Ban-gla Desh national life, are being 
done to  death  in  this manner.    Naturally we 
are Extremely apprehensive. Such murders as 
this can only be committed by the enemies of 
Bangla    Desh and by the enemies of peace in 
the sub-continent and by the enemies of 
progress.    People who may be in civilian  
clothes  commit  these murders. They  are not 
better than those who committed     genocide  
there    because their      crime        is        even      
more heinous.      They    go    at    dead    night 
and  take the     patriots  out  of  their beds and 
kill them in  a    completely helpless condition.    
I am sure Bangla Desh will not stand this 
disgrace and stigma of such political 
assassination. Shri Rupnarain Ray belonged to 
Scheduled Caste.    He got elected    in  the 
1946 election and came to the Bengal 
Legislative Assembly.      Never    for   a 
moment did he relent his fight against the land-
lord     tyranny,  political  oppression and above 
all the tyranny of Pakistani regime.   I am sure 
the leadership of Bangla Desh will not stand 
this disgrace to their nation because those who 
have committed this crime are  not  merely  
killing     individuals, but they are striking their 
knives in the  soul  of  Bangla  Desh  when  
that country is trying to rebuild itself. On this   
occasion,   naturally   our   sympathies and 
condolences go to our erstwhile fighter,  our 
beloved Rupnarain Ray.    Many of us have 
battled with him.    Others are also still 
following him.   But I think these are 
dangerous signals.       There   are  dark  forces  
of counter revolution, these are forces of ruin  
and  destruction of Bangla  Desh and possibly 
some    foreign agencies are behind them, in 
order to get them to commit such crimes.    I 
hope the people of Bangla Desh and the Gov-
ernment there shall take due note of the 
situation and make it impossible 
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for these hooligans an<j assailants to commit 
murders with such impunity as in this case. I 
say this because these things naturally stand 
in dark contrast to the glorious struggle the 
people of Bangla Desh and in fact it is an 
affront and insult to the genius of thousands 
and thousands of men and women who fought 
there for the liberation of Bangla Desh. Many 
of them gave their lives and became martyrs 
never to be reborn again to see Bangla Desh 
as a beautiful, progressive and prosperous 
nation. I hope these assailants will be taken 
care of. 

Madam, Vice-Chairman, as far as 
supplementary budget is concerned, I do not 
know what to say about it. But Shri Banarsi 
Das unnecessarily made a remark about us. 
The Railway Budget is coming. He could 
have waited and spoken on the Railway 
Budget. But he believes in trespass either in 
budget discussion or in politics because that 
is the way of right reaction. They never say 
the right thing  at the right moment.... 

SHRI NAWAL KISHORE (Uttar 
Pradesh): You say that whatever he said is 
false? 

SHRI BHUPESH GUPTA: I do not say 
that. All that I wanted was to know whether 
lhe was a Ticket Collector. He said 'no' 
because otherwise we would have lost a valu-
able colleague. 

SHRI MAHAVIR TYAGI: Is it graceful 
for a Party to make such sort of mass attack 
on the Railways by allowing their workers to 
go without tickets? 

SHRI BHUPESH GUPTA: Have we made 
a mass attack? That is why they are in Delhi. 
The Railway engines did not stop. They are 
here and I am sure more will come and 
tomorrow you should go and meet them. You 
will find in the streets tomorrow thousands 
and thousands of persons from all parts of the 
country, from Kerala to Kashmir, from 
Maharashtra   to Meghalaya . . . 

SHRI NAWAL KISHORE: Without 
tickets? 

SHRI BHUPESH GUPTA: Well, go and 
find it out. Well, special trains are coming. 
Special trains have been booked. In West 
Bengal we have booked special trains and 
some of them are coming by special trains 
and hundreds of buses are also bringing them  
from  all  over the country. 

SHRI MAHAVIR TYAGI: That is all  
right.    But   they   are     travelling 
without tickets. 

SHRI BHUPESH GUPTA: My friend, Shri 
Tyagi, is suffering from an obsession. They 
have travelled! That is the main thing. They 
have travelled and they have reached here to 
participate. I do not know what kind of 
spiritual and political tickets you are 
travelling in the political life of the country,   j 
do not know that. 

SHRI NAWAL KISHORE: But, Mr. 
Bhupesh Gupta, you cannot defend it. 

SHRI BHUPESH GUPTA: Madam, 
unnecessarily this question has been brought 
in here. I have, therefore, to say something. 1 
know the honourable Members of the right 
reaction are a little upset about it. 

SHRI NAWAL KISHORE; I think it is an 
official demonstration. 

SHRI BHUPESH GUPTA: It is not. How 
can it be? The demonstration has been called 
by the Communist Party of India, Bharatiya 
Mazdoor Sangh, All-India Trade Union Cong-
ress, All-India Kisan Sabha, All-India 
Students' Federation and by the All-India 
Youth Federation and so on and I am very 
glad that the honourable Member gave me a 
chance to repeat all these names here. Now, 
Madam, it has been called by them and surely 
the people are coming here tomorrow and if 
anybody has travelled without any ticket, you 
go and find out. This is not the point which 
you should discuss now.    You  can  discuss it  
on 
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[Shri Bhupesh Gupta] 
the Railway Appropriation Bill. Madam, now 
it is a great event in the life of the nation... 

SHRI NAWAL KISHORE: Is it? 

SHRI BHUPESH GUPTA; As I said, 
thousands and thousands of them are coming 
here, men and women, young and old, 
harijans, agricultural labourers—all these 
people are coming here and you go and see 
that the whole Indian community, full of life 
though of extreme poverty, is coming here and 
you can see thousands of sons and daughters 
of poverty are coming here to participate 
tomorrow in the demonstration the like of 
which you would never have seen—the 
honourable Members can go an<j find out to-
morrow—and which you would never have 
witnessed before in this city and they are 
coming here in a demonstration to protest 
against the rising prices, against the growing 
unemployment, against the monopoly capital, 
for demanding land to the tillers of the soil 
and for demanding other things essential for 
the life of the people in the country which we 
have been discussing so far. And you will hear 
the voice of the nation tomorrow which will 
be brought to bear on, what you call, the 
implementation of the mandate of the election. 

Another object of this thing is to rally the 
national against the combined conspiracy of 
the rightist forces in order to stall progress and 
prevent 
the  nation  from  going     forward-------------  

(Interruptions) Madam, we make no secret 
about it. Yes, we say that our object, one of our 
objects, is to bar the Toad before the right 
reaction. Well, the Grand Alliance was defeated 
two years ago in the elections and by com-
bining the leftist and democratic forces inside 
and outside Parliament we went in the battle, 
smashed their back and stopped their coming to 
political power so that they could not impose 
upon this country the semi-fascist regime 
which they wanted. Madam, the right reaction 
is today is trying to form another Grand 
Alliance as it did at the time of the earlier 
elections, an 

alliance of a new type, which unfortunately 
my friends of the CPM are supporting. The 
only grandness about the Grand Alliance is 
that the CPM  is  openly supporting them and 
is an open ally of it.   That is all ----------------  
(Interruptions) They were defeated and they 
now want to come to power. But I tell you, 
Madam, the Communist Party is absolutely 
clear and categorical about it and we have 
thousand differences with the ruling party and 
the Treasury Benches. But we fight them as 
another party in our battle.... (.Interruptions) I 
want to ask my friends on the right: How many 
strikes have you conducted? 

How many people have you led in the 
struggle? Even today, thousands of our 
comrades are in West Bengal jails. People are 
arrested under the I.D. Act. Cases are pending 
against them and they are kept under detention 
without trial. Mr. Morarji Desai is only 
talking, talking and talking that Indira 
Gandhi's Government will fall within 13 
months . . . (Interruptions) We believe in ac-
tions. We conduct this battle and that is why, 
Madam, Vice-Chairman     .... 

SHRI B. K. KAUL (Rajasthan): Are       
you       solemnizing     to   .    .    . 

(Interruptions)....   ,. 

SHRI BHUPESH GUPTA: My friend  is  
tongue  tied   .   .   . 

THE VICE-CHAIRMAN (SHRI-MATI 
PURABI MUKHOPADH-YAYA): Please 
finish. 

SHRI B. K. KAUL: Are you solemnizing 
a day which is called "Stooping to conquer" 
Day   .   .   . 

(Interruptions) 

SHRI BHUPESH GUPTA: Is it English or 
what? I do not know . . . 

SHRI B. K. KAUL: You stoop to conquer   
.   .    . 
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SHRI BHUPESH GUPTA: What you say 
makes no sense   .    . 

(Interruptions) 

THE VICE-CHAIRMAN (SHRI-MATI 
PURABI MUKHOPADH-YAYA): 1 shall 
not allow all this... 

SHRI BHUPESH GUPTA: I have been 
disturbed. You should have stopped him 
from disturbing me . . . You are a lady. 
Ladies are supposed to have compassion. But 
if you lose compassion, you will be losing all 
your grace   .   .   . 

SHRI B. K. KAUL: Mr. Bhupesh Gupta, I 
have praised you and your party for all this. 
You are now conquering. You have stooped 
to conquer ... 

SHRI BHUPESH GUPTA: I have not 
understood your philosophy. I can understand 
t'^e word "conquer". But the juxtaposition of 
"stoop" in this context is alien to me as your 
politics are alien to me    .   .   . 

(Interruptions) 

Madam, you come from my State. I have 
the honour to belong to your 
State. You may not say that you have to 
honour to belong to my State also. All the 
same, since you are in the Chair, when a lady 
is in the Chair, she is also like a Goddess for 
Parliamentary   democracy   .    .    . 

SHRI NAWAL KISHORE: Psycho-
phancy   .   .   . 

SHRI BHUPESH GUPTA: Am I 
pschophancing? If I praise lady, I am  not  
psychophancing    .   .    . 

(Interruptions) 

THE VICE-CHAIRMAN (SHRI-MATI 
PURABI MUKHOPADH-YAYA): It is not a 
debate. What is going on? 

SHRI BHUPESH GUPTA: In your State, 
only yesterday even the Congress Party, the 
Youth Congress, also staged a demonstration   
.   .   . 

SHRI A. G. KULKARNI (Maharashtra): 
Don't you belong to West Bengal? 

SHRI BHUPESH  GUPTA:  I  do. 

SHRI A. G. KULKARNI: Then why do 
you say, "In your State . . . 

SHRI     BHUPESH    GUPTA: She 
must   have  the     precedence. You 
observe  this   in   domestic   life also. 
She    must    have    precedence over 
you   .   .   . 

(Interruptions) 

SHRI A. G. KULKARNI: He is a 
bachelor? How does he know anything about 
domestic life? 

SHRI BHUPESH GUPTA: My domestic 
life is very good   .    .   . 

SHRI A. G. KULKARNI: How do you 
know about domestic life? Are you reading 
such books? You must be reading romantic 
books and novels.    Some people have   .    .   
, 

(Interruptions) 

THE VICE-CHAIRMAN (SHRI-MATI 
PURABI MUKHOPADH-YAYA): I will not 
allow all this. It is not a serious debate   .   .   
. 

SHRI BHUPESH GUPTA: You are a 
married man. But as far aa your learning is 
concerned, in different matters . . . well, it is 
not for me to say . . . (Interruptions). In one of 
the speeches, one of the leaders said. 

THE VICE-CHAIRMAN     (SHRI- 
MATI PURABI       MUKHOPADH- 

YAYA): Everybody    has    got    the 
paper. You   are   taking  too     much 
time. 

SHRI BHUPESH GUPTA: I will read it. I 
am just finishing. He pointed out that in West 
Bengal, mahy cases are pending against the 
landless peasants and he has demanded that 
they should be withdrawn. They will start a 
movement. This is the temper of our time.    
This ia 
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all I want to say. They have given a call for 
anti-monopoly demonstration. Madam, Vice-
Chairman, since you are very keen, you must 
be very bored, if not hungry, but I would not 
'have got up but for the provocation that came 
from there. These issues are very great. Bud-
get Session—the first part of it—is coming to 
an end as far as we are concerned. I can tell 
you that the Government has indicated no 
change of policy whatsoever and the sup-
plementary budget itself shows the 
bankruptcy of the Government budgetary 
policies because the funds could have been 
easily got by taxing the rich people, especially 
the monopoly capitalists and mobilising the 
resources from the village rich landlords. But 
they are doing nothing of the kind. There is no 
indication in the speeches that are made that 
they are going to change the policy. 

So far as the food procurement is 
concerned, we are getting a little upset 
because the so-called marketed surplus 
business is not working. What is necessary is 
that the Government should go in for 
marketable surplus on the basis of compulsory 
levy and should try to procure food-grains 
from the producers by paying them a 
reasonable price. They said that they would 
only buy the so-called marketed surplus. The 
stocks are going into other channels and the 
Government will not be in a position to buy 
much. This is apart from the fact that their 
machinery is bad. Therefore, this 
misconceived policy should be changed and 
improved upon. Also, the cooperation of the 
people should be taken at every level. This is 
very essential for making the Government 
take-over of foodgrains a success. We must 
have the cooperation of the people. There is 
no such indication up to the present moment. 
It is time for the Government to make 
amendments and to rectify their mistakes by 
taking   the  necessary steps   as  far     as 

this thing is concerned. Once again, I would 
ask the hon. Members to go and see when the 
Indian humanity-converges on the capital of 
India to present the demands of an anguished 
and suffering  nation. 
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THE VICE-CHAIRMAN (SHRI-MATI 
PURABI MUKHOPADHYAY): Now, I will 
put the motion. 

The question is: 
"That the Bill to authorise payment and 

appropriation of certain further sums from 
and out of the Consolidated Fund of India 
for the services of the financial year 1972-
73, as passed by the Lok Sabha, be taken 
into consideration." 
The motion was adopted. 
We shall now take up clause by clause 

consideration of the Bill. 
Clauses 2 and 3 were aded to the Bill. 
The Schedule was added to the Bill. 
Clause 1, the Enacting Formula and the 

Title were added to the Bill. 
SHRIMATI SUSHILA ROHATGI: Sir, I 

move: 
"That the BiU be returned." The 

motion was adopted. 

STATEMENT  BY     MINISTER     RE. 
ALLEGED TICKETLESs TRAVEL BV 

C.P.I. WORKERS 

THE MINISTER OF RAILWAYS (SHRI   
L.   N.   MISHRA):    Madam, 

today morning some Members of the House 
made certain insinuations on the floor of this 
House to the effect that "the CPI workers 
have been allowed to travel without tickets by 
certain trains as per the instructions of the 
Prime Minister and the Railway Minister to 
enable them to participate in the rally to be 
held in Delhi on 27th of March, 1973. These 
insinuations are entirely baseless. The factual 
position in this regard is as follows: 

A large number of workers belonging to 
the Communist Party of India are arriving at 
Delhi to participate in a demonstration 
scheduled to be held on the 27th of March. 
The first arrivals were reported to be on the 
morning of 24th March when the Head-
quarters squad detected about 240 such 
passengers arriving at Delhi and New Delhi 
by three different trains, namely 29 Up, 83 
Up and 13 Up. The Ambala and Lucknow 
Railway Magistrates who are operating in 
Delhi areas assisted us in realising fares from 
these passengers. Seventy-three passengers 
could not pay the fare. Out of these, 39 were 
convicted till the rising of the Court and 34 
have been jailed. A message was also sent to 
all the stations and divisions of the Railways 
to keep close watch on such travellers. On the 
evening of 24th, a large number of such 
workers collected at the Lucknow Station 
with an intention of boarding the 29 UP, 83 
UP and 351 UP passenger trains which linked 
1 UP from Moradabad. These workers had 
already occupied the compartments of 29 Up 
and 83 Up even before the rakes could be 
drawn on to the platform from the washing 
lines. They did not detrain despite all 
persuasions." Ultimately, a decision was 
taken by the local Divisional officers to back 
the rakes in the washing lines. Efforts of the 
Divisional officers having failed, D.M., 
Lucknow and I.G. Police U.P. were requested 
to come to the assistance of the Railways. 
With their assistance it was possible to get 
two reserved coaches vacated. The District 
Magistrate, Lucknow, who 


